S Annexum A

REPORT OF CHHATTISGARH VISIT OF PROF. S.NARAYAN
(Special Rapporteur) FROM 20/06/2019TO 28/06/201 84

1 left Patna on 20/06/2014 at 9:00 ara by Go Airways and reached Chhattisgarh
(Ra:pur) at 7: 00 pm. Stayed in nght in Rafpur on 21% June left Raipur at 8:00 am
for Rajnandgaon district of Chhattrsgarh reached by 11:00 am by road On the

ay | visited some Police Station. .
\{Police Station - | »S@\ \ut %2\7

strted Supela -Police Station of Durg d:stnct Mr A.R. Sahu is the station in charge.
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| There is male and female Iockup Size of the lockup is 8x8 Ft. There is no provision

af light, air, drinking water and toilet in'the lockup. A female lockup is also there -
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~ but it is used as store room dnd it has been said that the | female prisoners are ,

forwarded to women police station immediately. As | reached there around 9:30 -

am_ | found Mr. Rajesh Verma and Mrs. Rajesh Verma, live behind Masjid,-: Ward
No-4, Suppela,Durg. On 'inquiry Mr. and Mrs.Verma said that his neighbar‘zllv‘l'd.

Ansari has put a pipe of toilet on his Wall and humiliate the girl’sstudent and -

women folk for this Mr. and Mrs. Verma phone to Police station but the station in -

charge ask them to come in person to give the details of the case. f am unable to

understand why 'MrS' Verma was ask to come: police station ‘arid"i'f./as"theirfrom "

5:00am t:ll the time | left the poltce station, This needs comm.-ss:on ’s attention.
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Then on the way | visited police station Somani of the Rajnandgaondis_trict. Here
the lockup is again small size having now toilet, drinking water, and light etc.
facility. The women Iockap is used as Malk.r;a_na.' There is a guard room in which 2

head four residential quarters for the police ojfﬁcers
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posted in this police station but it has been found that officers posted earlier are

—

living in these quarters. The record room of this pol.'ce station in not .'n order Then
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/ reached Rajnondgaon drst Headquarters. Where the district magrstrate 5.P, and

S.D. M where present and had a frurt full discussion.

4 V_isited Khairgarh Police Station on 24" the male Lockup is of 8x8 ft. there e is no ,

| Torlet no drrnk.'ng water for the persons kept in lockup. In the polrce statron

freeze cooler etc. were found which Mr. Vmod Kumar the pollce statron in charge
e :sard that these things in police. station are madeavailable through Jansahyog-

e -;statrons -are managed. by the donation from ‘the public. Thrs also deserves the )

e

o peoples donation. Further the station incharge .said that they do not get any
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"i'_'-'contmgency for the ma.'ntenance of the polrce statron Therefore the polfce
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attentron of the comm:ssron ' ‘
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_p_Hosrtaf -
On 22/06/2014 f.'rst I fall / wsrted the drstnct hosp:tal Dr.CS Maohabey is the chref

medical officer in thrs hosprtal Vrsrted @PD medrcme center The hosprtal looks

.d.'rty floor was drrty, ﬂoor of the operation theater and the wards were drrty which

can easrly lead to mfectron The Govt as well as prrvate ambulonceswos standmg |

without any. consrderatron of traffic jam patient condition and the dnvers were
U\

found absent from the ambulance One Mr Bhola of Dungargaon and Mr. Dilip -

showed me a rece.'pt of Rs.1900:of buymg medlcrne from market. There rs

suﬁrcrent stock of medrcrne in the hospital. On the mqu.'ry it was found that Dr_

hospital is supposed to supply medicrne free of cost to .'ndoor patrents The_
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alternat.'ve med.'cme rsova.'lable in the stock as told by Dr: C.S: Maohabey.. The-

-Sah.'dRahman and others prescnbe medicine to buy from the. market Whereas -
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qtualrty of food serve ta the patient is also nothygremc and as per prescrrptron of
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the Hosprtal So it is wastage. It has beenobserved and reported that most of the,
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Doctors posted in the hosprtal are domg prrvate practice and a drawrng non

practrcmg allowance These doctors have no concern for poor patients.

Then | visited central India lnstrtute of mental health and Neuro
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Scrence established in the year 2007 in Nandgon Thrs is the only hosprtal for
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mental-illness. During visit it came to our notice that most of the patrents are form

nearby vrllages and are brought by touts. Generally they are ‘served sedatives
'; A
medicine. There is a room for electrrctherapy but there is no qual.'f.'ed dactor for

electrrc therapy, generally it has been reported that the ward boys are giving
electrrc therapy ‘Which on.same ‘occasions have proved loss- of l.-fe of the
patrents ?The kitchens of the hosp.'talare very drrty Generally costof the treatment

af the pat.'ent in this hosprtal worries from 1000 to 3000 Rs. per day “

S n Nandgaon district of Chhattrsgar ha QOOd number of QUGCk and Jholachap |

doctors are practrcmg in rural area wrthout-.bavmg proper degree
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Then | also visited i insurance hosprtal mrn.'stry of the labour. Generall/ Labourers
and Workers of the factory, oﬁrces come for treatment. On 23" June | reached

this Hospital at 10:00 a.m. The hospita"ls start 9:30 am but at 10:00 clock only a

sweeper" was therrs ‘l;atter on lady doctor SushmaKuman came at.10:35 a.m. and
she is here for last 18 years and her husband Dr. B.L Kumblers in the district
hosprtal of Nandgaon for same period and they have a nursmg home in
Mahendra, lalbagh Nandgaon where they practice throughout the day and night.
Dr. 'Kumble,‘genera'lly,"r’s'.fo_und listed on night duty--of district _l-lo_spital, reason

bestknown to district hospital admlnistration. Dr. SushmaKumari said that Dr. P.K
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© .Thakur.is therncharge of :nsuronce hosprta! run by the labour department of the
- Gout. of Chhatt:sgorh and Dr. P. K Thakur mcharge of the insurance Hosprtal the

not came till | was their. Another doctor Tarendra Thakur came at 11:30 am.

‘ '\.,5 While going throughthe dispensary, dressing 'room operat."on room it has been
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found that scissor are rusted and junked wrth whichoperation and dress:ng is

s_.._

done There is no compounder in this hosprtal so any paramec(hcal employee is
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free to give rnjectton to patient wrthout hawng proper training. Then | ws.'ted T.B
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hosprtal where Dr. Pawanletham.' in, charge of the hospital and med:col officers

B i

were: found absent durmg my wsrt Mr Sobha Singh Thakur Iadysuperwsor DOT

programme were found present but she has no know!edge of. medrcme in the. sto;e

. of the T.B hosprtal and here again the scrssor were rusted: and junked and the

pp—

: quahf ed doctors posted in this hospital seldom visit, This deserves attent:on of the

' commrssron '

Further I wsrted the oﬁr ce and Hosp.'tol of chref medrcal oﬁrcer and it was found
. Iocked because the drstnct medrca! ojffcer of the drstrrct hosprtal is m the charge of

ch.-ef medrcal officer and seldom f nd t.'me to ws.-t the offrce and hosprtal off:ce

'--'--Though ‘the state’ govt “claim ‘the te!emedrcme is ava.'lable in"the hospital but is

Rajnandgaon district Hosprt_ol_ the connectivity of the telemedrcme ,rs absent.

Jail
~'I also wsrted Rajnandgaon district leI This jail was establrshedm 1904 Mr.

Mesram is the jail superintendent of this jarl. Thére is no medical officer in this jajl.....
Whenever the prisoners get sick itbecomes very difficult to send them to hospital

because the ;arl supermtendent is not getting support from the- pohce to take the
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pnsoner in the Hospital ;Q.t:me The photofcopy of the record in this connection is

~attached. The capacity of the jail is 116 prisoners but on 22/06/2Q14 116 mail
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pnsoners and 329 under trail pnsaners were found m the jall There are no female
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Y,
35 under trail prisoners are of other states in this jail. Video conference system is
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prisoners.”

there but is not functronal and therefor it is not used. The water supply of the Ja:l

it Al

is prowded by mumc:pallty The food is wheat and Rice is purchase from open

markets Board of ws:tors is not funct:ona! There are 5 under trail family prisoners
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in this Ja!l There are 58 posts in which 32 are vacant The secunt:es of the Jail
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deserve attention. Ja:l is located.in 9.76 eker land. One custodfal death to place on

16/11/2013.
- The Jails superintendent_‘ said that he and his subordinates beat prisonerswhenever

required.
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In the district jail the Naxal prisoners were found leaving with the common

é prisoners is deserve commission’s attention.

Further I also. w’sited the Girls observation center in which 10 girls are living. This
prows:onary observation room of the g.-rls is runnmg since 20009, The quality of

food served to these girls is found unhyglemc The girls were suﬁenng from

.....

Somrenin

fear psychosis and were unable to interact WIth us.No proper board has been

constituted in this observation center.

During visit of the wards of the jail, the spoon, knife, cup, glass and glass jam
containing pickles were found in the wards. The prisoners set that they got these

things from the.'r fr!ends and relative who come to meet them. The prisoners
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are vacant in mrd—day meal the quallty and the quantrty preserved for mid-day

_.students of the school have been ask to wh:te wash the school by the block

Pre] -—.mv———n-———‘

further said that those who have money get good food in the jail after 9 ‘00 pm

The overcrowdmg of the jail is common.

Puhlic wdis_tr_ibf_ut;'c_an system

Visited. - Sn BalaﬂPrathm:kUpbhogtaSahkathandaaerlaryadlt and Mr Kamal
Narayan Sahu as a food mspector of RajnandGaon and Mr. Ajay .losh.' the dealer
were present the packet of the salt broken and dusts were also in the drum of the

{
salt. Not hyglen.'c for Human consumptron but were glven to the people
-
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Education:

Then on 24/06/2014 ws:ted the educatlonal lntultron like degree college h:gh

school and pnmary school to my. utter surprised- the degree collage are not g:wng

-

-any mformatron regardmg the date from when the classes starts, about the hostel

of the college l:brary of the college several students complamed that they. are not

getting quality educat.'on, books etc. _

¢

| Vislted higher secondary school Rajnandgaon establlshed year 1996 -There are.

prlmary, middle and hlgh school in the bu.'ld.'ng ln thls school the posts of teacher

meal is not marntaln in this school On 24t/6/2014 visited in Naveen PratmlkSala

S

Sonesarap, Khairagath, RajnandGaon and two teachers were present Sunita
Parley and SaraswatiGalaw well present The head master srimariSalanisingh and
Rajesh Smgh Saraswati. Were absent and it was set that Mr.. H D Kochare block \
'educatron oﬁrcer has sent the school teacher to brmg mtenals for whlte washmg

of the school The teachers who were present set that the teacher and the
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educat:on educat.'on lt is cIear cut violation-of h human rights and the comm:ss:on

B may grve some d:rectrons \The mid-Omain mill the prepare in the school was also

Iess m werght and poor in quality. The mrd ~day mill 6 Kg of che and % Kg of Dall

- and 1kg of ‘Banana and Bnngal were cooked for seventy‘students. Which also

~ deserves attention of the commission?

It has been brought to notice that the services of the school teachers_in_the.

missiondry schools are terminated without giving any reasons.

District Panchyat Office

. Then I visited the district panchyat office. Where generally, soc.'al boycott cases

are Iodged in abundance. There are 63 panchyat in ._d.'_strrct_. Mr.

L {.aokhamChadrm_)ansi, president of the_ drs_tr:ct panchyatsa_rd that the'abs'ence of
. t_h'é 'transparentjr in the institutions are Ieading'to violation of Hun'ian:R'ights. |
g The supenntended of pohce and the district magrstrate and the doctors were of

' the oprnron that there most of the t:me :s spent in V.LP duty there for.q. rule may . -

" -kmdly be framed in order to serve the common people. This also desérves the

attention of the commisgion.




